YEAR -2018-19
DECLARATION OF ASSETS AND LALABILITIES BY SUBODH RAI

1 SUBODHA ROY Son of Late DHIRNATH ROY Aged 77 years belonging to Bihar Vidhan Sabha Constituency 157- Sultangan) Party
JD(U) give herein below the details of the assets (immovable, movable, bank balance, etc,) of my spouse and dependants:

A. Details of movable assets

(Assets in joint name indicating the extent of joint ownership will also have to be given) __

TS Spouse i Depe.-
No. Deacrignion g o il Bespusad B S
(i) | Cash 1 S00.00
Pepusis ix BV M SBI Br. Alc No.10839460653 Up o 31-03-2019 7,705.06
Banks, Financial A “‘é o3 J_:&& -3-2a1 9 34,07, 84,00 Oid |
(i) | Institution and Champanagar (BGP.) SBI Br. Ale-32 197 Up ta 31-3-1 1043 NA Widow NA NA
Non-Banking Financial sister
| Companies
Bonds, [
iy | Debentures and Shares NA MA NA NA | NA
in Companics
Oither Financial T FD Account No~3279283423241. 28-01-2019- 1,55.515.00 |
Institutions, FD Account No.-32TOZRIRAD di. 28-01-2019- 1,55.515.00 |
(v | NSS, Postal FD Account No.-32T92842084 dt. 28-01-2019- 1,55,515.00 NA NA NA NA
Savings, LIC AXIS Mutual Fund A/No- XXXXXXXXXXXXX0653 ; *
| Policies, Eic. dt.31.03.2019 LV. (Rs.) - 3,67,851.00 |
) Motor Vehicles Bolers SLX  BR-10P-5001 Muodel- 2011 NA NA MA NA
s  {details of Make, etc. Bolero Power + ZLX _ BR-10PA-9125 Model- 2016 ) | =
| Jewellery (give
{vi) | Details of NA NA NAN NA | NA
Weight and Value . p——
(Mher assets,
(vii) | Such as values of NA NA NA NA ‘ NA
| elmims/Inieresis |

Naote: Value of Bonds/shares/Debentures as per the latest market value in Stock Exchange in respeet of listed ::nmpmnir.s and as per books in the case
of

non listed companies should be given.
« Dependant here means @ person suhstantially dependent of the income of the employee 'c'.” (=v] 1 ﬁi‘“



. lﬂperliﬂ In joint ownership indicating the extent of joint ownership will also have indicated)
A ) |

Sr.

Description

e

Sell

Spouse Name
i) 1

Dependant-

[Fcpﬁ!ndlnt-

2

Dependant-3

{i)

Agricultural Land
-Location (5)

-Survey Number (s)
-Extent (Total
Measurement)
-Currenl market value

NA

NA

NA

(ii)

Non-Agricultural Land
-Location (S)

-Survey Number (s}
-Extent (Total
Measarement )
-Current market value

NA

MNA NA

NA

NA

(iii)

Buildings {Commercial
And residential)
Loeation (s)
-survey/door Number
(s)-Extent (Total
Measurement)
-Current market value

NA

NA NA

NA

NA

{iv)

Houses/Apartment, Ete.
-Laocation(s)
-surveyi/door Number
(=)

-extent (Total
measurement

-Current market value

Residential House built in 714 Sq. fi.

{BSK Tarafdar Road, Adampur,

Disti- Bhagalpur

H.No.-38B Bhagalpur Nagar Nigam Ward
No.-22

CVM-About 15 Lakh (Rupees fifteen Lakh)

NA NA

v

Othiers (such as Interest
in property)

NA

NA NA

NA

NA

-

NA

2.1 give herein below the details of my liabilities/over dues l;pnlhlic financial institution and government dues:
{Note: Please given separate details for each item)

2 e \PY




3

Ni. Department (s) On March 2017
A (i) Loans from Banks Car Loan- SBI BVM, Patna Bolero Power +
= ZLX BR-10PA-9225 Model- 20016
(i) Loans from fimancial institutions NA NA
e (iii) Government accommodation ] NA NA
(b} dues 1o departments dealing with supply
of water = E._ ki
() dues to departments dealing with sapply NA NA
of electricity
2 ol ]
‘I:Il_légl;::;:;depaﬂmenm dealing with ] - NA NA
{e)Other dues, if any | NA NA
i) dues to departments dealing with
Government transport {including NA NA
Aircraft and helicopters _
b {iIncome Tax including surcharge Income tax Return up to 201819
(Also indicate the assessment year up to Filed onm 19-07-2018 | NA
Which income Tax Return filed. Give PAN No.- ABHPRI143B .
Also Permanent Account Naomber (Pan) el
(ii) Wealth Tax (Also Indicate the |
Assessment vear up to which Wealth Tax NA | NA
Return filed.) 2 .
(iii}Sales Tax (Only in case of
Proprietary business) i NA
{iv) Property Tax NA W 1
I hereby declare that the above details are true fo the best of my knowledge and beliel
:glm U*é—
SRS 5T s e e s iaa s nsasnasanniiia
T T Name- Subodh Roy
Place...... "um' ......... Constituency-157-Sultangan
Date Lg\q R L ST Add. BSK Tatafdar Road Adampur

Distt- Bhagalpur
Note: Please sign each page of the declaration.
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----------------------------------------------------------------------

CITR-V ACKNOWLEDGEMENT \

| AY2018-19

sukom BUY

Received with thanks from __ME .

a return of income

" in ITR Na. 1SAHAI=SO 220 330 4(5UGAM)DE 530 720 for assesement year 2018-19, having

following particuiars

the

{43 Last name

R0y

| |1} First name | (a2 Middle name

| SURODE |

|Ad) Permanent Account Numbu']

A 1B [plet] RIS

| (45) Date of Birth{DD/MM/YYYY) [ (4¢] Income Tax Ward/Circle (7] Flat/Door/Building
HEADFINEIEIE Flat Ne - €9
| (am) Name of Premises/ Building/ Viliage | |40} Road/ Street in10) Area/ locality
£1 VAN G LEM ROHD G CACHINALIY A
|n111‘ru\m{ City/ District |1n12] State | Country J m;}pqn.;;!_ T
MAine | DThL | INDLA | ¥l Clnle [ o]]

{ai4) Fill nnl'gr"-:me: Filed- [ On or before due date -138(1),
| In response to notice under section O 139(9)-Defectve T 142(1)
| Sec. 119(2}ib)

0148

O3 After due date -139(4), O Revised Return-139(5) OR

01534/153C OR [ Under

COMPUTATION OF INCOME AND TAX RETURN Whole — Rupee (%) only.

B1 GrossTotal Income B1 () ~ SRa203-e0
B2 Deductions under Chapter-VI-A B2 \feeet = m
| B3 Total Income B 4222038
B4 [Current loss, ifany Ba { ) = :

BS Net Tax Payable BS [ 3
|—BE Interest Payable B6 " 3
| B7 Total Tax and Interest Payable B7 i
:I B8 [Total Advance Tax Paid B8 I T
B9 Total Self Assessment Tax Paid B9 ot y
B10 Total TDS deducted B10 ‘

811 Total TCS collected 3 R B A

512 Total Prepaid Taxes (B8 + B9 + B10+ B11) B12 A ‘F*

B13 Tax Payable (87-B12, If B7=B12) B13 -
|B14 Refund (812-87, If B12>87) 814 s L =
| B15 Jr?:f_-rnpl. lncumegft:;iltum L j B15 I N

E:..M
EQT .y,
Sy S
FOR OFFICIAL UZE uﬁl::-"{" gﬁ:
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